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t[THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
P. C. SETHI) : (a) Recovery Certificates
for the income-tax demand of
Rs. 2,71,77,556 for the assessment years
1962-63, 1963-64, 1964-65 and 1966-67
outstanding against Dr. Dharma Teja
have been forwarded on 5th March, 1969
to the Tax Recovery Officer, Bombay
for realization of tax arrears out of sale
proceeds of 2,12,472 shares of the face
value of Rs. 2,12,47.200 (Rupees 100
each share) owned by Dr. Dharma Teja
in the jJayanti Shipping Co. Ltd., Bom-
bay.

Notice under section 226(3) has also
been issued to M/s. Jayanti Shipping Co.
Ltd. attaching assessee’s monies that. may
be due to him from that company.

Wealth-tax demand of Rs. 17,26,166
for the assessment years 1962-63, 1963-64
1964-65 and 1965-66 is outstanding. Re-
covery certificates for this demand are
also being issued.

(b) As per the information with In-
come-tax Department Dr. J. Dharma
Teja holds 2,12,472 shares of the face
value of Rs. 2,12,47,200 (Rs. 100 each
shares) in Jayanti Shipping Co., Bom-
bay.

2. Besides, Dr. Teja had given an in-
terest free loan of Rs. 2 lakhs tn his nep-
hew Shri G. Narayana. It has, how-
ever, been contended by Shri G. Narayna
that the said amount was not given as
a loan but as a gift.]
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t[ExPENDITURE ON RED TRIANGLE
ScHEME

811. SHRI NIRANJAN VARMA ¢
Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

{(a) what amount of money has so far
been spen! by Government on publicity,
extension and other activities relating
to the Red Triangle (Family Planring)
Scheme ; and

(b) whether these activities have check~
ed the growth of population during the

year 1968-69?
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t[THE MINISTER OF STATE IN .
THE MINISTRY O HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (DR. S. CHANDRASEKHAR) :
(a) The following allocations were made
for the publicity of the F amily Planning
Programme since the year '1967-68

) (Rs. in lakhs)
1967-68

27931

1968-69 27981

196g9-70 325° 00

The figures for actual expenditure are
not yet available.

{b) The performance of Family Plan-
ning Programme during the vear 1968-69
has been as follows

Sterilizations 16,49.686 (Provisio-

nal)
I. U. C. D 4,72,539 Do.
No. of users of Con-
ventional Con- -
traceptives 8,31,362

While the actual figures for growth
of population would be available at the
time of cencus, the various studies and ran-
dom surveys have given evidence of a
definite decline in birth rate.}

TurnInNG 0¥ “MEeERCURY’ INTO “GoLDd"

812. SHRI M. K. MOHTA Will
the PRIME MINISTER be pleased to

[ 5 AUG. 1969 ]

state

{a) whether Government’s attention has
been drawn to a Press Report appearing
in the “Statesman’ dated the 1oth June,
1gbg, regarding a demonstiation given
by an Ayurvedic practitioner of Ahme-
dabad of turning mercury into gold ; and

(b) if so, the reaction of Government
thereto ?

THE MINISTRY OF STATE 1IN
THE MINISTRY OF FINANCE (SHRI

P. CG. SETHI) (a) Government has
seen the Press report appearing in the
“Statesman’’, dated the 1oth June, 1¢6g.
It appears that during the Conference of |
Ayurvedic Practitioners at Ahmedabad |
Dr. A. P. ACHARYA, & registered prac- |
titioner held a “Sanskar” on 8th June, |
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1969 to demonstrzte how mercury could
be processed into a substance called *“Bija-
badh Parad” which on further process
could be used for medicinal purposes..
It is understood that Shri Acharya him-
self and the President of the Akhil Bhara-
tiya Parad Sanskar Prayogatmak Pari-
shad have stated that the substance so
obtained is nothing but solidified mer-
cury.
(b) In view of (a), tnis does not arise.

ProBLEM OF HOUSING IN THE (JOUNTRY

813. SHRI C. ACHUTHA MENON:
Will the Minister of HEALTH AND FA-
MILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) whether there is any proposal under
Government'’s consideration to appoint
a Housing Commission to study the prob-
lem of housing in the country ; and

(b) if so, when the Commission is ex-
pected to be appointed ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a)
No, Madam.

{b)} Does not arise.
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